
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.VII-7s / 1998/6422lA

Shri Saptarshi Garg,
Jt. Registra r (Vigi la nce),
Gauhati High Court,
Guwahati.

ShriThaneswar Kalita,
Principal Judge, Family Court No. 1,
Kamrup(M), Guwahati.

)L
\7 Ju|y,2023.

Sub:- Casual leave.

Ref:- Letter No. FCG. 1 1 I 221 t86 123 Dated t3.07 .2023.

Sir,

From

To,

Dated Guwahati, the

With reference to the above, I am directed to inform you that your prayer for
casual leave on L4.O7.2O23' has been granted. The Counsellor, Family Court No.1,

Kamrup(M), Guwahati would remain in charge of your Court and office during your absence.

Yours faithfully,

9Lf.-
JT. REGTSTRAR (VTGTLANCE)

, l?- o7 - ?;Llr
Copy to:

,( The Project Manager, Gauhati High Court.


